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CShrMl. V. Sij^minathan]

VenAm jtJbr» .'report of subsidiary 
con^jany.' [Placed in Libruiy. See 
No. jLT-341/80]

(2) A  cojjy of the Annual Report 
(Hindi and English versions) of the 
National Cooperative Development 
Corporat/on, New Delhi for the year 
lV.TJ-TJ* under sub-sectioa (3) of sec-
tion 14 of the National Cooperative 
Development Corporation A^t, 1962. 
[Placed in Library. See No. LT— 
342/80]. ,

(8) A copy of the An-nual Report 
of the National Council for Coopera-
tive Training, New Delhi for the year 
1978-79. fPlaced in Library. See No. 
LT-343/80].

(Interruptions)

Anncal Accounts of the D l i h i  U n i-
versity FOR 1978-79 WITH STATEMENT 
FOR DELAY, AUDITED ACCOUNT S OF 
Indian Institute of Management, 
Calcutta for 1977-78, Annual Report 
Ob Indian Institute of Technology, 
Kanpur with Review for 1978-79 and 
Antiquities and Art Trf^.sures 

(Amdt.) Rules, 1979.

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARA- 
NAND;: I beg to lay on the Table: —

(1) (i) A copy of the Annual Ac-
counts (Hindi and English versions) 
of the Delhi University. Delhi for the 
year 1978-79 together with Audit 
Repoit thereon.

(ii) A statement (Hindi and 
English versions) showing reasons 
for delay in laying the above docu-
ment. [Placed in Library. See No.

‘ LT-344/80].

(2) A  copy of the Audited State-
ment of Accounts (Hindi version*) of 
the Indian Institute of Management, 
Calcutta, for the year 1977-78 [Plac-
ed in Library. See No. LT-345/80].

•English version of the Audited Acc 
2nd f  euruary, 1980.

(3) (i) A copy of the Annual Re-
port (Hindi and English versions) 
of the Indian Institute of Technolo-
gy, Kanpur, for the year 1978-79.

(ii) A  copy of the Review (Hindi 
and English versions) on the work-
ing of the Institute. [Placed in L i-
brary. See No. LT-346/80],
(4) A copy of the Antiquities and 

Art Treasures (Amendment) Rules,
1979 (Hindi and English versions) 
published in Notification No. G.S.R- 
683(E) in Gazette c f India dated the 
6th December, 1979, under sub-section
(3) of section 31 o f  the Antiquities 
and Art Treasures Act, 1972. [Placed 

iti Library. See No. LT-347/80],
(Interruptions)

Bet wa  River  Boar d (Amd t .) Rul e s ,. 
1979 and  Annual  Repor t  o f  Bet wa  
River  Bo ar d, Jhan si  f or  1978-79 w it h  

St atement  f or  del ay

THE MINISTER OF ENERGY 
AND IRRIGATION AND COAL 
(SHRI A. B. A. GHAJSil, KHAN 
CHAUDHURI): I beg to lay on the 
Table—

(1) A copy of the Betwa River 
Board (Amendment) Rules, 1979*' 
(Hindi and English versions) pub-
lished in Notification No. G.S.R 1© 
in Gazette of India dated the 5th 
January, 1980, under section 24 of 
the Betwa River Board Act, 1976.
IPlaced in Library. See No. LT- 
348/80].

(2) (i) A copy of the Annual 
Report (Hindi and English ver-
sions) of Betwa River Board, 
Jhansi, for the year 1978-79, under 
sub-section (1) of section 15 of the 
B 'twa River Board Act, 1976.

tii) A statement (Hindi and 
English versions) showing reasons- 
for delay in laying the above re-
port. [Placed in Library. See No. 
LT-349/80].

( Interruptions)

ounts was laid on the Table on the




